Seizure of fake currency in Jammu and Kashmir

T*‘IS‘I. SHRI SATYAVRAT CHATURVEDI: Wil the Minister of FINANCE be pleased to
state:

(a) thevalue of fake currency seized in the vears 2008-09 and 2009-10;

(b) whether it is a fact that agencies investigating the smuggling of fake currencies have
indicated the connivance of some bank officers of frontier States;

(c) whether large number of fake currency notes have been recovered from a senior

bank officer of Gandarbal area in Jammu and Kashmir (J & K); and
(d) ifso, the steps being taken by Government to tackle this situation?

THE MINISTER OF FINANCE (SHRI PRAMNAB MUKHERJEE) : (&) to (d)
The details of Value of fake currency seized during the vears 2008, 2009 and 2010 (upto 31st
May , 2010) as provided by National Crime Record Bureau, are as underi—

Year Total value (in rupees)
2008 75,681,060
2009 89,220,402
2010 56,238,400

(upto 31st May, 2010)

*The figures are provisional .

The involvement of bank officers in FICN was revealed in a recent case, involving head
cashier in the Mehru Murtia, Distt. Sarasvati Branch of Allahabad bank. Earlier a cashier at
currency chest of a SBI branch at Dumariaganj Uttar Pradesh was found involved in circulation of
fake currencies in 2008.

The recovery of large gquantum of fake currency from senior bank officers in the Gandarbal
area of Jammu and Kashmir has not come to notice.

Losses of Al and IA

+*%132. SHRI NARESH CHANDRA AGRAWAL: Will the Minister of CIVIL AVIATION be
pleased to state:

(a) the details of loss incurred by Air India (Al) and Indian Airlines (14) during the last
three years, year-wise;

(b) whether it is a fact that the main reason behind its losses is spending of most of its
earnings on establishment;

(c) ifso, the plans being made by department to make up the loss; and

(d) ifnot, the reasons therefor?

TOriginal notice of the question was received in Hindi.
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